271  Resolution re. unprecedented

et T e o § s erw
Cuwn By g R adl Qe ag faeeEE
‘:”qmﬁw':“rm# g ¥ Y T Iq X
gt Srax | fro gar o1 | @ wgd 1%
Gm  @rd sgrafaaa a8 & .. (vawarr)
cofrgi BR TR AR WA g g @
% ¥ &, agitr ag @i fafaedr #r 98 99 I
e o fip I9H gt ded A §, wafag
ar @hF gWT A @ IET AT IR Wigw @
s W 9T ¥ T &4 ey Fed fmar
. (sa=atA) gi, @ty g hifag 1 . . (STAeer)

it @9 fm ditew : wrEgwi@e fadg 9 @
gk ugl. .. (swaww) «rF awr F o9E
==t & T

THE DEPUTY CHAIRMAN : If you
want to speak after § o'clock, for one
hour, I have no objection. But we can-
not take it up now because I do not
want the Private Members’ Business to
be disturbed. After the Private Members’
Business is over, we can take it up. I
you want, you can speak for ome hour
or you can speak for two hours but the
thing is that it has a very limited scope.
And T would like the copies of the Bill
to be circulated so that the Members can
read it. And I wduld need the indulgence
of the House to waive the rules, which
1s within my powers, to pass the Bill and
send it back. '
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The Bill should be circulated
before.
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THE DEPUTY CHAIRMAN : Actually
what did happen 'was this. Again I have
to speak and take -your time. The thing
is that in the absence of the Lok Sabha's
sitting, it was - an extraordinary situation
created. The Bill could not be passed in
the Lok Sabha in time, to be brought
over here to be passed in a proper
manner, in the proper time. That is the
reason. And the Iok Sabha sat only
today, and Mr. Thakur, has got it cleared
there, and he bronght it, and we have to
get it done. Sometimes there are things
which are beyond our power. If some-
body dies, we cannot help it. The Lok
Sabha had to adjourn. That is the thing.
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RESOLUTION REGARDING.: UNPRE-
CEDENTED RISE IN THE PRICES. OF
ESSENTIAL COMMODITIES " AS - A
RESULT OF HIKE IN. ADMINISTERED
PRICES—Contd..

SHRI JAGESH DESAI (Maharashtra) :
Madam Deputy Chairperson, rise in
prices is the concern of everyone of wus.
Prices are .going up. The inflation rate
is going up. It was about 6 per cent
some five months before, and now it has
gone up to 12.54 .per cent. That is- a
cause for anx1ety and concern. There are
no two opinions about it. But, what has
happened ?

[THE VICE-CHAIRMAN (Syed Slbtey
Razi) in the Chair]

First of all, during the year 1991, the
economic situation was so bad that utter
chaos was there.. Nobody bothered to
see how we could meet the situation.
Foreign exchange reserves which were
about Rs. 7,000 crores had gone down to
only Rs. 1,000 crores. At that time also,
if I remember correctly, the inflation
rate was 16.5 per cent. The growth was
negative. If the production is not increas-
ing, with increase in the money . supply,
the Fnces are bound to go up. And the
result of that chaos is a factor why the
prices are ‘going up now. The industrial
production was negative, The capital
goods production was negative. The
manufactures production was only up by
vune per cent. Nobody bothered to see
that production of mass consumption
goods was given encouragement. And
that was done in those days when
I think, the situation would not have beén
a8 bad as now. The Government had
taken several actions. It tried to have a
new policy, liberalisation policy, by which
red-tapism could be put an end to.
Wherever licences were mnot required,
controls were not required, the Govern-
ment abolished them. As a result, the
growth of industrial production, which
was negative, has picked up some
extent. If I remember correctly, for the
month of December 1993, the growih of
industrial production is 6.3 per cent. We
should have much more. In the early
90s, the rate of industrial growth was
over eight per cent. From - the period
when the Janata Dal formed the Govern-
ment, from that time onwards, the situa-
tion worsened and it has come to this
extent that people are now facing diffi-
culties. We have to take such steps by
which production would go up. One of
the reasons why the industrial production
is less is that we are not able to give
poewer. At present, many -industries are
working at sxxty per cent capacity, If
they work at sixty per cent capacity, the
cost of production will go up and by
that, the prices will also go up. So, the
present Government has taken a very,
very right step which I have been advo-
cating -in- this House. There are some
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areas where you should not ses whether
it is public sector or private sector.
Power is one of those areas. If we can
get power from foreign investment, there
is nothing wrong. And, I am a person
who has always advocated and championed
the cause of the public sector. But I do
feel very honestly that to see that the
public sector does not die, it should be
given power for production. I have
visited the Vizag Steel Plant. It was at
the stage of operation at that time. The
Andhra Government at that time had
given an assurance that they would
supply them with power. When as a
member of the Committee and convenor
of public sector undertakings I visited
there, I said, “How are you going to
commission it ?” The reply was that the
Andhra Government at that time had
said that they would supply power. But
they did not supply power. So, they had
asked the Central ~Government to give
permission for captive power. Ultimately,
our Government, the Congress Govern-
ment at that time, gave power. Now it
is functioning. When Morarji was the
Finance Minister, I was ‘a Member of
one of the Committees of Parliament. I
told him, *Sir, if you have no funds, do
not establish new industries.” I gave a
frank opinion. I said, “Whatever finances
ere. available should be given to the
power sector”. 1 was very happy and
surprised when, after some time, I found
that Rs. 5,000 crores were given to the
power sector. 1 feel that the root-cause
for the rising prices is that production_is
not going up and production is not going
up because we are not able to supply
power.

As such, T earnestly request the
Members of this House to support such
power plants whether they are in public
sector, whether they are In private sector
or whether they are undertaken by the
multinationals. I have no objection to
that. There is another area and that is
petroleum. Every year, we are seceing
that the production of crude in our
country is going down and the result is
that we have to import oil for which we
require foreign exchange. In order to
earn foreign exchange, we have to see
that our export increases. How can it
be increased ? It can be increase if our
products are able to compete in the
world market. As such, we have to see
how we can achieve this objective of
getting foreign exchange. When there
was some difficulty regarding cotton, we
were exporting cotton because we wanted
our farmers to get good price. But when
we: found that the price of cotton was
going down, we stopped the export.
Similarly, at present. the sugar production
is less this vear. The Minister of Agri-
culture is «sitting here. I have just gone
through the revort of the Finance Ministry
and found that there are several areas
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where the production has gone- down and -

sugar is one of them . and if - n

we have to import

CoeSsATY,
sugar. ‘We have to:
check the prices. As such, wherever
possible, we should try to increase our
exports and from that earning, from that
foreign exchange so earned, we should be
able to import and see that the prices
are kept under control.

The third point is about black money.
Black money is a powerful weapon in
the hands of thcse people who have got
the money power. With the help of this
power, they create artificial shortages.
Mr. Minister, I dont believe in the
theory that supply and demand will
determine the market price. I don’t
agree with that at all. As a Minister of
Civil Supplies in the State Government,
1 had myself seen how the supplies are
curtailed by hoarders. ‘The supply is
there. But with the help of black
money, they resort to hoarding and the
supply is curtailed. ¥ you say that
supply and demand will determine the
price, I don't accept that theory as I
myself "had seen it as a Minister., As
such, the effort of the Government should
be to dehoard but not on the pattern of
the State Government of Himachal
Pradesh. I do not want to blame any
party. There was a question in this
House regarding carrying out of raids by
the different State Governments. How
many raids have been carried out by the
different State Governments? I was
happy to note that the State Govern-
ments of West Bengal and Maharashtra
had done very well and seized a sizeable
quantity of goods. But the State Goven-
ment of Himachal Pradesh had conducted
so many raids but not a single drop of oil
was seized there or a single grain was
seized there. I am not blaming the
State Government of Himachal Pradesh.
But what type of raids were conducted ?
Was it for getting Hafias by those people
who are in the Civil Supplies Depart-
ment ? What has actually been done ?
Mr. Minister, T am happy that you have
issued instructions to the State Govern-
ments to take strict action against hoar-
ders. I recollect my own experience as
a Civil Supplies Minister. At one time,
there was a shortage of oil in Maha-
rashtra and we had to take oil from
Gujarat. I called a meeting of different
aseociations to find out ways to solve
that problem. Oil was coming from
Gujarat. I said to them : “Don’t think
of making money for all the twelve
months. Sometimes, there are situations
when we have to serve the society”. It
was Diwali time and during this time,

generally the prices go up. I said:
“For three months. you co-operate with
me. I don’t say that you incur losses

during these three months”. At that fime
whatever profit one used to earn, SO per
cent was the tax on that profit. I d -
“Fifty per cent of the tax you are going
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to give to. the Central Government”.
Whatever profit you earm, at that time,
50 per cent was the tax. So, 50 per cent
tax the Central Government is itself
sharing now because you would not take
prifit and the Central Government would
not get it.

3.00 P.M.

I told you very
am a Gujarati and all your traders
are Gujaratis. I was a (Gujarati Minister
in Maharashtra and all the oil merchants
were Gujaratis and we had adopted
Maharashtra as our own State. So it
was our responsibility because oil comes
from Gujarat, from Gujamati to Gujarati.
And you see this o0il was being distributed
at a particular rate. I told them, “Don’t
Incur losses. Charge your expenses,
interest, but on ‘no-loss-no-profit’ basis
for three months. Please ro-operate with
me”. I was happy that they behaved
well. Similarly, as regards the items of
daily consumption, mass consumption, I
called different associations, both whole-
sale and trade, and said, “You live and
let others live. T don’t want that you
should starve. You make a reasonable
prifit, I have no objection to it, but 1
don’t want vou to be profiteering. That
I will not aecept and I will not allow
ti!l 1 am the Minister”. We held discus-
sions and decided that for such a=nd such
items of retail trade the margin should
be three per cent or four per cent or
even five per cent and for items of
wholesale trade it should be one per
cent. I am happy to say that thcoy co-
operated. I told them, “If the margin is
more, then I have to fix the prices”. If
they had kept a higher margin, then 1
would have fixed the price. Bnt T knew
that if T had fixed the prices, then who
was going to bring these items to Maha-
rashtra ? 1 knew we would have to
import pulses from Rajasthan bccans>
pulses were more in Rajasthan. T did
not want to starve the people. I wanted
that the people should get the items of
daily consumption at reasonable prices.
But it happened that there were some
black sheep also in trade and we had
taken care of them. And my experience
is, when edible oil was coming to Gujarat,
1 said to the Oil Exchange of Bombayv.
“All oil is to be pooled by vyou and
through vour retail outlets it has t» be
sold at Rs. 6.50”. I remember correctlv,
at that time the cost was Rs. 6 and the
expenses were fifty paise. 1T asked them
to charge Rs. 6.50 and they agreed to it.
But there were some black sheev in the
trade and thecy diverted that oil.  Thev
did not send oil to the Exchange. There
are still some honest officers in the
country. I had posted one of my mos:
honest officers there to note down the
tanker number, qguantity, despatcher and
to whom it was despatched. And in the
evening when I noticed that three tankers

frankly that 1
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were missing, I found out the names of
the persons and I took a very, very
drastic action and booked those persons
under MISA. because at that time MISA
was there. And the wholesale traders
behaved very well then. Similarly, that
kind of fear has to be generated amongst
those who have black money. Even the
Finance Minister told us only vyesterday
how things can improve. All our gains
from liberlisation will be melted if the
big industrialists are not -going to pay the
taxes. And this is going to happen. I
remember correctly that when I read the
Report of the Finance Ministry for the
year 1992-93, Rs. 5,000 crores were
evaded by ten big industrialists. Mr.
Rameshwar Thakur must be knowing it
because he was the Minister at that time.
I raised the issue in the House also.
Such persons have to be taught a lesson.
If the laws are to be amended, let them
be amended. But if the black money is
going to be pumped for hoarding food-
stuffs, foodgrains and other items of daily
consumption, then the prices will go on
rising like this. I am very happy that
we have got such a good Minister, Mr.
Antony. Everybody speaks high about
him. Why ? Because everybody knows
that he wants to do something and he is
doing. But then, something else always
comes up. I was in Maharashtra. I do
not want to blame Mr. Jakhar also. But
whatever actions are taken by the Gov-
ernment for increasing, what you call, the
support price and the issue price of food-
zrains, the Chief Minister is the target
number one. So, farmers must be paid
good prices. At the same time, more
subsidies should be given to the Public
Distribution System. We have to do it
1t is the vulnerable section of the society,
not Jagesh Desai and others who have to
buy these things from the ration shops.
“We don’t buy it. Those pcople who are
below the poverty line or those people
who cannot afford to buy it from the
open market, have to go to the ration
sheps. Today only 1 was discussing
about it with Mr. Balram Jakhar during
the lunch hour. Today there was one
question on this aspect. I am happy on
one aspect. I request Mr. Jakhar to
cotsider it. Sir, my native place is on
the Rajasthan-Gujarat border. The people
of Banswada districts of Rajasthan con-
sume maize, not wheat. But we are
supplying them wheat. They take it
from the ration shops and sell it at higher
prices. Why don’t you give them
maize ? Mr. Jakhar, if you remember,
earlier also 1 raised this issue in the

House. T want that our Food Ministry
should procure more coarse  grains
because it is for the wvulnerable section

of the society. I have gone through
Q. No. 369 which is there in today’s list.
According to the answer, the procure-
ment price of coarse grains like jowar,
bojra and ragi is Rs. 260 per quintal. Tt
means you are buying it for the Food

.
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Corporation of India at this price.
is the support price
announced. The

This
which you have
price of maize is
Rs. 265 per quintal. The price of barley
is Rs, 260 per quintal. The public
Distribution System is selling the coarse
grains at Rs. 199 per quintal. It means
the net loss is Rs. 70 plus the expenses
of the Food Corporation of India. This
type of a subsidy has to be given to
people who cannot buy it from the open
market. I am very happy. J compli-
ment the Minister because the issue price
of coarse grains is much less than the

procured price. It is less by Rs. 70
This is how we have to work. This is
how we have to see that the poorest

among ithe poor get their food, at least,
twice a day, if possible, or at least, once
a day. At the s2me time, I also discussed
with Mr. Jokhar about the prices of rice
and wheat. You are giving fine rise at
Rs. 617 per quintal. You are buying
fine npaddy at Rs. 330 per quintal. If 1
remember correctly, from 100 kg. of
peddy vou can  have 66 to 70 kg. rice.
Mr. Minister, you have to do this exercise.
If 66 kg of rice comes out of 100 kg,
of paddy, then the cost of rice cannot
be more than Rs. 475 per quintal. If
we include the expenses, it cannot cost
more than Rs. 525 or Rs. 550 per quintal.
We are selling it at Rs. 650 per quintal
J know that you have to make profit
from the super fine rice. T agree with
that. The super fine rice is consumed by
people like Jagesh Desai and Mr. Hanu-
manthappa, not by the common man.
Thui profit has to be given by way of
snbsidised prices for the coarse graims.
But I do feel that this needs to be
revised. We have to find out what
reasonable price is. I was in Maha-
rashtra. 1 must be frank. I went to the
Vidhan Sabha. I had discussions with a
few MLAs. T was discussing GATT and
other proposals. I was giving them my
views. But the farmers say :
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The small farmers are very much
agitated. 1 personally feel that even if

we have to sell at a loss or give more
subsidies to the Public' Distribution
System, we must go ahead w_lth it.”

know that subsidy has been -increased.
In 1991-92, it was to - the tune of
Rs. 2,850 crores. This has been increased
to ‘R8. 5,537 crores. There is a- 100 .per
cent increase. But even then tax the
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rich ‘people. ~Collect arréars of income-
tax. Black money should be done away
with. Omnly then will we be able to help
the poor people. Another point that I
would like to make is with regard to
profiteering. There should be some
mechanism by which we can check pro-

278

fiteering. Under the Essential Com-
gotdmes Act, profiteering is punishable,
u

. what is profiteering ? What is the
definition of = “profiteering” ? How are
you going to find out whether a trader is
prcfiteening? My friends from the BJP
can help us. They are in a better
position to influence the. traders because
the traders support the BIP. 1 don’t
say that all traders are bad. But it has
teen my experience. They like to make
nioney at any cost. They dont care for
ic poor. ‘We have traders’ associations.
Cajl them. Call the retailers, the whole-
sale;s and even the industrialists. '‘Discuss
with them and fix the margin of profit
wizich is agreeable to all parties. I don’t
want you to fix it statutorily because I
kiow this will Jlead to corruption. Let
us cxperiment with this. I had experi-
manted it and I was successful. I had
i:ld them that if T were to fail, I would
numipose 1t statutorily and then they would
get harassed. So discuss with them and
fir. a reasonazble margin of profit at the
wholesale as  well as  the retail level
Something “like 10 to 15 items of mass
consumption should be covered under this.
The association itself should be asked to
mon:tor it. Whenever they receive com-
plain:s, they should lock into it. If they
do not redress the grievances, harsh action
shotld be taken against them. Once you
fx the margin of profit, profiteering mﬂ
automatically stop, Everybody likes to
sell the goods as n as  possible.
they store it or hoard it, they will have
to Incur storage charges and interest
charges also. Hence, once the margin of
profit is fixed, the consumers will stan
to gain and the traders will not be haras-
sed by the Government officials. If ]}
remember correctly, the Gujarat Govern-
ment had fixed the price of pulses. At
that time we had to attend a meeting
called by the Civil Supplies Minister.
Babuji was the Minister of Agriculture at
that time. I had a talk with my counter-
part in the Gujarat Government. “It is
arbitrarily fixed 77 The Gujarat Minister
said. “I have controlled the prices of
pulses”. X said, “You will starve the
people of Gujarat. Who will bring pulses
from Rajasthan if your prices are less
than what is obtainable in Rajasthaa?’
Then, he asked, “What have you done ?
1 said, “I ‘have done this. ‘I ‘have rai:
the margin. of profit and not the prices
Then by persuasion, by cajolery and ‘l;{
stick also. he tried and he was sucCessfy
So. 1-want the Minister to - fake:- the
buriness “people into - confidencs.: Everyr
bodv is not bad: But if they .don't. be-
have properly, them, you have:  tg,.1ake
action. As regards price rise, evenn my
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wife tells me that there is a big difference
between the price she pays today and
that she paid ten days back. Sometimes,
I myself go to the market to see what is
happening. Everybody teeis the pinch of
rising prices. InHation does exist. INow,
the Euro-issue bonds and equities which
are given to those companies are for
‘development purposes. But what is being
found today ¥ When they take a loan
at a high rate of interest, it is only for
payment of interest that the money is
ufilised and there is hardly any resources
left for the expansion ot industries. I
am happy that the Finance Minister is
locking into this aspect. I am sure that
he would take necessary action to see to
i rhut such bonds are allowed on con-
citien chat they are used for development
works. Otherwise, they should not be
allowed. The indusiries should be
expanded. 1 am of the firm opinion that
1z you dom’'t have resources, then, don’t
¢o in for new industries in the public
sector. This I am saying even though I
am a champion of the public sector
undertakings. X do feel that if the
Government cannot give Budgetary support
to the public sector units, then, don't go
in for new industries but give support
to the existing public sector undertakings.
Actually, when I talk about public sector
undertakings, I should muke a mention
about one other aspect; that is, at the
time when the project was prepared, so
many number of people were estimated
to be required for that much amount of
work but now it has become twice what
was estimated at that time. For this, 1
find fault with all of us, including myself,
because somectimes we also say that we

should employ this person and that
person, which, in tuen, results in over-
employment. How are vyou going to

tackle this problem of over-employment ?
In fact, this is one of the reasons for
rising prices. For instance, out of 200
people employed, only 100 people may
get work and get their wages. What is
the solution to this ? According to me,
I feel that industries must be expanded.
You make capital investment so that
production may go wup without any
additional labour costs being incurred,
and, ultimately, the prices can come
down. This is what I have suggested
earlier, on a number of occasions but,

think, the Government has still not
accepted my plea. I feel that the only
solution is, we have to increase the pro-
duction of those industries where there is
over-employment. In other words, expand
the industry, diversify the products and
have upgradation. It is then that we
will be able to bring down the prices.
Otherwise, if we allow things to go on
like this, I don’t think that the prices
can come down. Inflation has to be
checked and it has to be checked with a

heavy hand. At the samc time. the
Government should also make some
thanges in the present policies. For
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instance, we have to have liberalisation.

But 1 find that even Government oflicers
are iraveiling by private airlines. Why
¢O you want to sialve our own aitlines ?
It the timings are not convenient, I can
understand this. But if the Government
servants are allowed to travel by the
pitvale airlwies, our own public sector
airlines for_which the people have given

money, will be siarved. Why should
they be starved? I am happy that the
Prime Minister has intervened in the
matter. I am  told that the Prime

Minister has intervened in the matter and
satd that it cunnot be done. Public
sector undertakings are there to cater to
the nceds of the people. Then, why has
it been said that the Government servants
can travel by the private airlines ?  Are
there not public sector airlines which are
able to cater to the needs ? These things
hive to be taken up because if profit is
made by a public sector unit, it will go
10 the people and it will not go to the

pockets of private persons. As such, I
tgel that wherever it is possible, the
Government should see that there is

expenditure control, I don't want to go
nto the mechanism of the Budget. Fiscal
deficit was  ihere during the last year.
But it doubled during this year. For the
last two years, there was fiscal deficit.
In this regard, if the IMF and the World
Bank give a correct advice, I don’t think
there is anything wrong in it. I am not
a_ person who will say that if IMF has
given an_advice, it should not be accepted
by us. What is wreng if we accept such
an advice ? If they want some conditions
to be fulfilled, there is nothing wrong.
In this, concern has been shown by the
IMF_ in its report. It is very much
werried about the rise in inflation in
India. It is very much worried about
the fiscal and budget deficits of the
Government of India. Why is it happen-
ing? What are the reasons? We have
to find them out. So, financial discipline
has to be there. At the same time,
revenue collections have also to go up.
All those who evade taxes should be
brought to book. Let me tell yon here
very frankly that I am not of the opinion
that if the rates of tax are reduoced, there
would be greater compliance and more
tax could be collected. T dont believe
in this theory at all. I practise taxation.
I know what they do. If the gross prifit
was 10% during the last year, this year
it may be 15%. But, if you say that,
‘All right, yon increase the tax by 0.5%
and we accept vyour return’, it is not
correct because only 0.5% more is
shown. They are evading tax on the
remaining 4.5% gross profit which they
have made. I don’t agree if you say
that by reducing the tax rates, they are
going to comply. This is my personal
experience. But, at the same time, the
rates should not be so high that they
will be totally evading the payment of
taxes. Law is there. It must be imple-
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mented, it should take its own course.
But those who evade taxes should be
punished. If there is evasion of sales
tax, the State Government concerned
should take action because ultimately the
Government has to have the resources,
1 oniy they have the resources, they can
give subsidies. I the Government does
not have the resources, how s the
Government going to give subsidies, for
the purpose of extending benefits to the
poor people? The Government should
1ax thosc people who can pay the taxes.
I am very sorry to say that there are
certain things on which I don’t agree.
What is the necessity for exempting the
people up to Rs. 1 lakh on gift tax,
which is given at the time of marriage
of a son or a daughter ? I don’t under-
stand this. Who can give Rs. 1 lakh at
the time of marriages ? It is only the
rich pecple. Why do you want to part
with that money ? If resources are
available, only then we can give subsidies.

I feel that it is a good subject which
has been brought for discussion by
Mathur Ji. At the same time, let us
search our hearts and give our sugges-
tions. We have to see as to how this
evil can be cubed. Prices are bound to
20 up if there is more money supply.

Prices are bound to go up if the produc-
tion level is not maintained. .Prices are
bound to go up if we are not going to
have fresh investment in the infrastructure
industrics. As such, we shonld welcome
such zcts of the Government which are
going to increase  production, which are
going to help increase the production of
essenti»! items. There is a decline in the
mdusfw:xl growth for the last five years.
But, when I see the figures of this year,
thoué.ﬂ it is marginal, there is a growth
in the industrial sector. But what is the
composition aof the growth? And here
I am worried. As regards capital goods,
it is minus. In the case of manufactured

soods, it is only one per cent. But it is
16 per cent in the case  of consumer
durables. For whom? They are for

better-off sections. 1 feel very bad about
it. I cannot digest this thing. What 1
feel is that we should give more conces-
sions for such industries which are pro-
ducing mass consumption items, items for
the masses and not for classes. The
production of motor cars has gone up,
as per the report of the Finance Ministry.
1 was just looking at it. But sugar and
other items are not catching up. As
such, we have to see that those goods
which are for mass consumption must be
given encouragement, must be given
incentives by the Government. And we
should produce such items. Then only
the common man will be benefited. 1
request the Hon. Minister to look into
this. I have given expression to my
stray thoughts which I "had. And vou
are having the Consumers Council also.
You have taken much pains. I am also
a member of that Council. And several
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groups have been formed. And I hope
the consumers’ grievances, specially with
regard to quality, prices and other things
will be looked into under your leader-
ship, by the Consumers’ Council which is
working for that. I am confident that
under your leadership of this Ministry,
with Jakharji’s support and c¢o-operation,
we shall be able to meet the present
difficulties, and I hope the things will
improve. you, Sir.

=it A (Few ¥IM) . IS TG,
# MY ATEd | TF 6 ST T F IrHT
i &1 Fiwd I Y a4 WY E ) gt faad
f TR HdY w® v gw fadewr § <@, =
F g€ $9 FI W & 99 I [Aggw s @
Ff6a 4@F TravE A frdaw A Fag i ae
g arawer W g fasddt a1 w=r A Fw ¥
o7 Fg WIET 4314 TUS FT T | qg qFHL
9060 FUT G AT T— 7 ¥ Y s1°1 ) &W
ar Y a9 F 6 FATL FUT T HT 917 7491
agl agwx feqar @@ oA 1 Ty oot
gug Ma 7z g Fs o feoee fefefas & oo%
afvg @ M AT ST T 1 g7 1993 F
fraea fesfeaz 19,694 T @F ar @
St A 1992 ¥F gFaAT ¥ 62 wfawa wfuw
a7 | KE@Y W W A I, SH 1993 F arx
snTa 1993 a1 fad X 7T aw afr s
fefwfaz szt 28,978 AT T s 7 na1 )
7g aFIT 1 ¢ @ & 1 fAugw W #r
arg w6 &1 a qo e faandy & o
aden & faodg &1 w1 9g wgwid o
g zofag = & 5 a=gel &1 @R w7 Y
TG gan wmAg fafag ™ afus &
foedl ak dag aq@ & @@ & ¥ 5T F
A ¥, AW, T, FEHL, TG HT o
FER SGFA AT | QAT TFRN AT HA 13
qrdz At FErd By oaEr, wEd AR A F
23 ¥ 25 Wadl, FFFL 4 9 HEH, AT AL
o F 10 ¥ 14 Wfaww € I@Ed gEa
INT I FIA F A 93 7% vy @ sarfa
g N § oY SRy FSE S i A § Afew
Joawer? oY, aF 7 W AW § F qww wr
T Fgasm AT I I @Y !

AT IEGAHT F QA S A4 T TF qA F AT
a8 40. 4 wfawa &3¢ § | oW sufaq qlwma )
o &% Ay &, fegens ¥ g ¥ sfas
wirr st &t Xmy ¥ Ay v oftaw G W g
At g Wi IR F fag et wfemg
21 =T ¥ @y aficare & ey § 9% fog e
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afi g a‘tﬁaﬂr’tfﬂ'ﬁraﬁﬁr{trqa“fa!
ag soates &, wgTT § A el afefeafa &
wEmE At g m aw W 1 wfroens &
oh N¥W & I § WA H4T wERT A
g s 185 < et & a 85 fadi
THor wITATy €2 §1 W1 18 AIX  HIARL
FATNTE TG TE FAA TF AT HITT
2 SqqmA F A X g ® ¥ 59
St & FioETA g% aT W 1 @l A1 7R
Forew & WA A IO WA g8 § AT LEAA
mg i & ol ag g & A1 and AT wE T
ag oz FEFE AT E SE, el YmATE
s 2 ¥ =Y ST Wild, ag. F A9 53
STest;, g T AW L gierd w0 gy, et 47
T - wa gr A T AAHT F Al FE
Hgug g1 dqITH, ¥W WA TE fagiT fwan At
sifem e s @€ qEEE & O @1 FET
s gweeT FT 1 g A& TAA F fAq
S TH FT @ F fAQ Al TEF w1 anen
se% g STTE At 1 TTEN 99 F T[99
w1 e Ja@ s q & wisnA a0 AVEr
frredy wdf & 1 i aw ¥ gt MA@y )
S e w & %Y sy @ifwr A et H,
FUEL A AN B GHI & IH Ffrgad g
@t oz feafa ars whE wEd T L
fF gea  gEste  27-3-93 ¥ 233.1 90
wdi v gew gEdiR FFET 27-3-94 W
s54. o XHwE & T OF AW % wafy
H a2 @ amah g & St 10, 2)
qoie shdl &1 FE A 9 95 gEAE &f
v &1 afwa 9EEL TEGHAT T §EH AL
a;ﬂ": SaTaT gEaT & &I SiEd € HITIF
qﬁﬁﬂﬂ?sﬂ"{ﬂﬂﬁ%‘ QT R} f-"a'
Fo T T AL ASA AT AT g 1 Wi J TfTwaT
Fm%l F  wEN § W &, wERL "g
@@g,mma@ faw T & e v 3
st A T qre N § FAF QA T TFR 4 I
w® g & fomat T W wda aEs
A &+ gaw sored 7 afE T a @
& wagd Fadicad g Q@ wIRd
 wege IEE! IuAed ALY | E AT IE
ax ag wEE faw #E ¥ ER O @ T AR
g WX W @a ] vTESenE
G;'Y,aﬁ'v:mw g o< i faegs 7@l FC W@
¥ R farg i1 T @37 ¥ iR AT o
Eaﬁﬁfa'asﬁauﬁﬁfa: g wiw gFadS
frad 9 AT | I ET I T ATAX T/
AR R gy et 9@y ¥ aa s
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F qz # q@ W aw  wE T |
78 S oRrder i SR A @R ? ww
#1E smak & gfg # &, oy T fate §
afg #1 &, WA FAH GE G ST FAF WA
YT BT TS foad 9% W a9 a1 98
ad; gy #7 AT G ofET wo o q HTEN
fagd @@t W ¥ 1 wugwwg ¥ WA 7
Fx, T THST FH A AW ®T ¥ Az
9¢ EEET &% &F, ggwr  w@EE
Fck T Twest frm & e g9fag ag d2
augar gar & | 9g wagQ 49V 1 g1 Ew
fatia =+t @ & fargeng & g WSi-
dfrw ofF falw wx oy &, SfEw ww
FCRT H 93 g A6, THF gaAT o5 & g §rer
WL OgF A, gEA ¥ O JmE T A% 9,
gz § € wisfa 3 9% ¥ o gafae saE
FEaTeTT FIA ar AEgy o« H fusw fzq
siow oy foa & o0 991 | SEE =S F gEA
g1 @ =9t w9 of @ w7 S
ara sardr ag @ Wi wtEA @ O g
gy @ fw e ¥ dFw §oar e ouwr
oF g Far &tar § & few owai &
wefy-Aged Fafaat Sy uwifaw w% W@ &)
FgA & 1993 &1 TT Gfwe fearn fagd
fv oY arifeat sndr & @i Sa% FAT 1993
# g0 gu off 1 Sdv §fE ¥ S o N
sdy fwew &t Wifgar @Y & Fwa 20 <g
Y ST FAT TG 80 TT Wi AT HoAy
T g & T oagad gt w1 T ey
1AL F THIT IR A5FL A1 ITF AT Jeer
faew 3@r ot gFdqr & | #EIEd, U8 &9 &
aad g ik 99 gFE@T K osien =W P
aed-Aeaa fom aoh & 39 3w W ag <@ @, sz
FE FSN ¥ gg IR T W AT et & FveaTt
I aMT-gAlT @ e fgey v ada
H(EA BT AT TAY  wAX H FE afzad
aEgE g S W ade sf ST @k
Fivgemer F Al FHE N AT TG 1 §g
gyt o feafs et &1

JAANEAS AR, ICNIA  H9ST gan g,
g wrswn 931 gar @, Maw swer da1 gw g,
afrs gw &g F IqANE § g 9 Yed T
FIersg & I A Frad gAY I g€ JIAH g |
SyIETE WENEAT, MY WS § 5 ey o suf
F frm  FgAaw srEwERgl Gg AT waw w5t
gt &, Afwa ag Y ey @ ox Jueeg ST & |
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Iy - Mg frdr B2 ww & 9% il AR
HTT AT 500 TC gL T FHA FH &
fag enwaw ¥ dr gfe I F= F 50 gL
&I STgerT § A 2, 5,10 A8l afed 5 FAIX
gF-foa s o @sfaat §nx & «dd
AT I7A Faa Afew ma &Y wdv g9, g
FnE i, Ser-dwue g ST Qe e do
qig safer i 1 st wig &Y wEl # F
X F fac ddq-Ady FNT BBV
Feai F oo W@ § 0 omwg  FO9mT &
97 &1 gl e mmu & dag faw a@
Fuz W &, IAY 500 TqAT w1 I AF gIal
g, ag MT A FA TAA FFT L | UF FAH(T
M F frx @1 500 wd giw fafe ¥ ax
FIA F oA g awdr g, Ffea S@EF e
adg sedr @ Odawe @q W faalg s
#1 T8T @I § | 98 7T @ T ¥ "
AFL w7 F fog oz &, @fer 2w
IqAST wRL & |

ITHATLALT WEITT, Halel T FHAT 9 Y
o fosar §, 39%F Qv A § | wREET, AT
FEA F FHEAT T WA @UIA FA ool § 7
#71 gl fazg AU sto wAEEA fag iy & 7
F4 YOE "a oy a<fag v F foq me
FEXT F) g ¥ @@ we § ? ARy, T
& AT T S =3EE, 8, a9 AR a9 faeal
& Sadr aden Fiws fggens wr nfg sy
g € X ¥w ¥ adg safww @Y S
agl fra = of, wat-ug w=F W 1
U g 1 gLER g HY A agreadt F ;e
§ or 7 gt oS5 ged gAEiT A1, Ig Aa-
THIZE 13 WSGTT 8N 741 & | GLHIX TG FFFL
aq agi awdr fv #Ad 99F WT =7
g W g Fouy 99 F fag =y
smar fAFRTie T | IR A8 FEA  F AT
fr ga wmesila v fadaer @, g oW
F 3T dia S g | SRiEE TwE F osiwe
7 FTig Yy & AfsAd @ =60 S sifuw
qiionfa  gidi &, a8 gaik S A9 §@Ey
2 wiw s@F WgweFd f& wmehfa
eare & fagaqm & 5 & T g H
fagar A S 1 WX AWHT XT & HY
farg @@ & ou WEAezmF oz =9
gty F g ¥ aemtd §8 gu swa
&F IV gy s, g o Tear Agf sx @ Efw
fggeain & ag on Sy o andl g ear
& & S Q& &y 3@r ¥ T S shaa faq
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®E. ...78 N & gt w gk
ooy ? €@ A< Sy e g & ey aw
@ & 5 fegwna & aiwr 908 & oy
&, Y aig qfeng ®Y, auy F=497 F1 O agw
WA G v Gl faa o @ &1 qu ey
T AT @ agdg A 9, aser @mn
faen® @ oY @y & AgY @, g ot o Y
@ ForN g A FT AN,  T@I-gan
T TFH F AIAE WA W T gy,
o oY i gew Aty fggEna & so w93
F o &1

AT, AYME F1 FN AT IT AW 9T G
w27 a9 sugw @Al o oed w3
TIZW FEE & I7 aGa afEEt |, @ gy
TFT ATATA S o@Fat g o AW s
g Faeqy da§ arar § Fei afgwai &
T oF d3F W@ 1 @ wfewg a@ @
T W oAt BF gadr w1 @@ Irear TAIRe
faad g7 [N At WY AT =R AT AR
AT T TqAF | AT 9T FT AU TIAFIST $
F iz A weaw &t #y afgwd, 8T = H
afgend q@ @@ & g age &, sy @
5 frdar o 9wt ¥ a9 ol Fr S
IIT A T A FT AIAQAT 9818 QT | &7
a7 & a7 Iy M9y €T W T Ay,
9% T N, TN T Afag, @
qr @1 #ifsn, @l g e, @ w
i difm, afsr  d-aEl o oW
awgr ¥ qfg afme & g we, wF oo
ag A & & | T TG IAFT ? &Y migawA
fagi /1T ? wA-g1 uw F@IF Q. ? wadfg
Adr ST ¥ & gew Egn g 99 nAa sfess
& fag, ot ag wim «X & &, Ju%F fag o=
" I owAT g ?

#g feafa siw 2w § fafmag & s = o
b & T agt & e e 1 g y swar
IUAFEN WAws aegIi F " U @ §gm
S WE ) qEr DS F oa@m, fogd R Saw
49 A} gFal, SAF AW IZ WE | Hi @
gfg T AS TN B 1 IGF G A
goa g & wgE sae & &m ogag @ g
AT SR AV wAg § & wewre avdy
qNigat dia @€, G AU 57§27, AW
& A9GT IIAST FUT, . qw Exciuil i
FWE AL TR QFg T ITAH HUTC |
g fegemn & awr #) wgedl JFvEwH &
AR XA F g & =gr 9% "ev gan
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w1 W F @y, MO FET 1 A Gwe g,
FAHI T AT wA ZCH wwT & g
wiwr Krar § a5 wewe fggens ¥ @ Ty
afx =afew & @R ® faie wF e gw wgmd
qx feft Wy gare @ frdawr &3 @d ¥
AT 1 TR

THE VICE-CHAIRMAN (SYED Sl1B-
TEY RAZI) : Shri Surinder Kumar Singla.

SHRI M. A. BABY : Siv, my friend, Mr.
Basu. has to catch a flight I understand
that Mr. Singla would also co-operate. So,
he mav kindlv be accommodated. 1t is his
maiden speech.

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI): Okay. Shri Nilotpal Basu.

SHRI NILOTPAL BASU (West Bengal):
Mr. Vice-Chairman, Sir, while supporting
the Resolution moved by Mathur Saheb, I
would like to make a few points. To start
with, nowadays it has become a fashion,
here and outside, to quote the figures of
inflation to point out that the price situa-
tion is well under control. But the fact is,
what we are experiencing on an everyday
basis, that inflation is a very poor indica-
tor of the actual price situation in the
sense that it is a measure of the increase
in prices over a period of one year, as
compared to the price situation in the pre-
vious vyear. So, when inflation comes
down, an impression is sought to be given
by the Government that the price situation
is coming down, but it is not so. There-
fore, as far as the price situation is con-
cerned, we feel that presentation of the
wholesale price index would be much more
relevant for giving the true picture so far
as the prices are concerned.

The point is that the present situation
that we are passing through or the gallop-
ing prices that we see in the market, is
not a normal one or a traditional one. In
our country we have been having the price-
rise for a long time, but today the situa-
tion is qualitatively different from that in
the past. In the past we had the prices
rising essentially because of excess money
supply due to budgetary deficit, but today
the prices are rising not only because of
the budgetary deficit but also because over
and above the budgetary deficit, we have
excess money supply on account of the
new policies initiated by the Govztnment.

To start with, I would like to know what
is happening to the foreign exchange re-
serves. What we are finding is that while
our foreign exchange reserves are going up
by lzaps and bounds, for which the Gov-
ernment takes credit day in and day out,
that is not being reflected in the economy
in terms of a corresponding rise in produc-
tion. The Government itself has conceded
and the Finance Minister himself has con-
ceded that there has been no corresponding
rise in production whereas there has been
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a very big quantum jump as far as the
foreign exchange reserves are concerned.
If you convert $6 billion into Indian rupe-
es, it is Rs. 19,000 crores. So, there is this
amount of Rs. 19,000 crores plus Rs. 6,000
crores of uncovered budget deficit. We
have almost Rs, 25,000 crores of excess
money supply in the economy. It is not
being translated into productive activities
(;1( ghe economy. What is the result of
this?

We are seeing that we have excess money
which.is chasing too few goods which are
there in the economy. As a resuit, we
have the soaring prices, and now even the
figure of inflation has started going out of
control. For the ninth consecutive week
we have been seeing that the inflation
figures are also going up and that the
inflation has already crossed the double-
digit figure.

So, what can we do at this point of

time? We are seeing that this excess
money that is there, the excess foreign
exchange reserve that is there, is being

allowed to be used by traders for imports.
At a certain point of time when prices go
out of control, the Governmet takes
certain emergency measures to allow the
traders to use those foreign exchange
reserves for imports. When traders are
given a free hand to import, we are seemng
that they are naturally interested in profits.
They are not interested in the well-being
of the people. They hoard this money,
thereby adding to the inflationary spiral
by creating an artificial crisis. Therefore,
we demand that in order to bring the
nrice situation wunder control, whatever
import of foodgrains has to take place, has
to take place through the State Trading
Corporation. The hon. Minister is here.
Our point is that with the kind of public
distribution system we have in the country,
ours being an egalitarian country, being a
welfare society, and with whatever we say
in our Constitution. we have to do this.
Import through the traders has to stop
forthwith. Without this, the situation can-
not be reversed. All the imports of food-
erains have to take place through the State
Trading Corporation.

The third point that I would iike to
make is on the guestion of agricultural
exports. Now, we have been told by the
Government, by the Ministers concerned,
that in the next five years, we want to
export to other counfries our surplus
foodgrains and other agricultural products
to the tune of Rs. 15-20 thousand crores.
What are we seeing as a result of this?
Already, there has been a major spurt in
the prices of agricultural products. For
example. the orice of hank yarn. It has
increased four-fold in the last quarter.
from January to April. And, naturally,
we find the prices of clothing and t=xtiles
going up as a result of the increase in the
prices of hank yarm. The same thing is
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there about the price of sugar. It is also
being exported in big quantities. Now the
Government has decided to export basmati
rice. We know that ultimately there will
be a cascading effect and the prices of
other qualities of rice such =as surer-
fine rice, fine rice, medium rice and coarse
rice are definitely going to go up which
will hit the prices of other staple food-
grains like wheat, jowar and bajra.

The fourth point is about what is speci-
fically mentioned in the Resolution—the
administered price hike that was there for
0il, petroleum products, rice, wheat and
other things. Fere, I would like to address
one question to the Government. Every
time when the Buget is presented, for the
last two years, we have been listening to
the statement of the Government that in-
creasingly the Government is going to play
a passive role. the role of a facilitator.
So far as the price situation is concerned.
they are not going to intervene directly in
the market and they will allow the market
forces to operate freely so that ultimately,
the interplay of market forces can deter-
mine the prices. On the other hand, when
there is a major revenue loss due to the
various exemptions that they are giving on
account of excise and subsidies to libera-
lise the economy—Ilass of the revenue
which could have been earned but is not
being actually earned because of the eco-
nomic pressures which are there as a part
of the overall economic policy regimz thal
the Government has initiated—it is beinp
made up bv administered prices. Crores of
rupees are collected by the Government
just before the Budeget. 1 do not want to
po into the details how by doing this they
are undermining the parliamentary svstom
Just 15 days or seven davs before Parlia-
ment sits in its Session. they are having
these hikes. But the point is that when
their basic philosonhy. main logic. econon-
mic reasoning. is that market forres il
operate. they are not operating. The Gov
ernment is hiking the prices throneh the
administrative fiat, thereby collecting
monev to meet the revenue losses. Even
then. thev cannot bring down the budge-
tarv deficit which is going up. So. we are
seeing that snch a situwation is also addine
to the inflationary pressure and it is hitting
the poorest peonle the most. The hon
Minister of Civil Svnplies. Consumer Af.-
fairs and Public Distribution is sitting here
For the last two vears we have bheen
having reports of starvation deaths. Where
have these deaths taken place? Thev h=ave
not taken place in urban centres, whether
it is Kalazhandi in Orissa or Koraput 1n
QOrissa. whether it is Thane in Mah=arashtra
or Amravati in Maharashtra, in el these
places. the vietims were the trihals tha
Scheduled Castes and the Scheduled Tribes,
who had to face ths maior burden of the
price situation. They were not havins two
square meals a day and rhey were dving.
People were selling their kids. This is the
state of affairs in the countrv and it is be-
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cause of the price situation that the Publis
Distribution System is being undermined
and sabotaged by the Government's over
all economic policy measures. Everywhere,
in Kalahandi in Koraput and other places,
there have been reports that as a result
of the collapse of the Public Distribution
System the tribals have been denied the
minimum subsistence that they should get
and as a result of that. people are dving
ilke flies. I also feel sorry for the Minister
bzcause with the kind of economic regime
in which he is operating, it is basically a
very difficult task, if not totally impossible.
What I would like to point out is that une
less the Government provide certain seed
money for strengthening the Public Distri-
Irition Systemn, for taking over the whole.
sale trade in thirteen or fourteen essential
commodities, the Public Distribution Sys-
tem in this country cannot be saved.
Yesterday, the Commerce Minister replied
to the debate on GATT. How can we
wmanage that sort of money to save our
Public Distribution System? But being a
man from Kerala, the Minister should
krnow how ideally the Public Distribution
System should work. We, in West Bengal,
also have some experience of how to run
the Public Distribution System. Why is
thzre no report from Kerala or Bengal of
starvation deaths? It is for the simple
reason that whatever adverse affects are
thiere, they are being cushioned off to a
large extent. through the activities of the
Civil  Supplies Department, through a
strengthened Public Distribution System
and because there is a decentralised admi-
nistration, the Panchayati Raj institutions
are there and to a certain extent, we have
heen able to eliminate the kind of ten-
cdencies that Jagesh Desai was referring to
—the leakages. the bureaucratic delavs and
red-tapism. Without involving the peonple,
withant unleashing the people’s initiative
in this activity, the Public Distribution Sys-
tem in this country cannot be saved. Such
a hie country as ours cannot be ruled from
othi.  Power has to be with the peonle,
nower has to g0 to the peonle and in that
process, the Government will have to play
#s  role. Without doing that. the price
aitnation cannot be brought under control.
The Government can go on issuing a num-
ber of orders, the Minister can be as well
meaning as he is.. ..

400 P.M.

But unfortunately he cannot reverze the
procass that haa started today. And the
s'gns of ever-growing, all-enveloping cri-
sis have made 1t very clear that we should
be prepared to read the writing on the
wall. Mr. Vice-Chairman, Sir, through you,
2id ke 1o noint out that the situation
t vemain Tike thie. If we cannot re-
v ¢ha sitnation. this whole crisis i8
going to develop into an explasive situa-
tion in the country. At times, we talk
about, we express our concern about, the
growth of fissiparous forces in the country
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a.bout the growth of disruptive tendencics
in the country. We are now in a 51tu.1t10n
where people cannot have two squar

meals a day. I am not talking abuut
supplying milk. If people are forced to
sell their kids, a kind of storm is deve-
ioping. And it is not yet too late. The
Government has to act in terms of build-
ing a reserve capital for really strengthen-
ing the public distribution system. At ong
point of time, I remember, in 1978 the
Government of West Bengal had given a
concrete proposal for creating a raserve
fund of Rs. 500 crores. Now let it be
increased to Rs. 2,000 crores or Rs. 2,500
crores. But for that, the money has to be
found. the resources have to be allocatzd.
And the wholesale trade of 14-15 essentizl
commodities should be taken over and the
commodities supplied to the peopic at
commoditizs supplied to the peonle &b
grass roots, and thereby if wc can stablise
the prices of these 14-15 commuoditias. we
can have a situation whercby the rprices
of other commodities also will be stabilis-
ed. But for that, the Government will
have to be bold, will have to have the
political will to really reverse that kind
of situation in which we have landed cur-
selves. We have to point out that it is
true that the adminisicred price-hikes have
taken place. but the kind of argument the
Govarnment is advancing is not convinzing.
‘When the pctroleum prices were ramed the
Minister was poiating out, “Because of the
fluctuations in the international marker we
have been force to raise the prices of the
petrolevm products.” But interrationaily,
today the oil prices are coming_ down
whereas we are iIncreasing the prices of
petroleum  products. ¥t was poiated oul
that bccauss of the increase in the pro-
curement prices we wers increasing  *the
price of rice and wheat. But on closer

scrutiny it was found that while there was
the

an incrensz in the procurement prices.
increase in the prices that were adinin:s
ed was disproportionafelv more So

are doubtinag the credentials of ths Cov-
ernment. We are doubting the sincerity
of the Government in bringing the rrices
down. You see we are not criticising the
Government, we are not opposing the
Government just for opposition sake. We
have the facts on which we want to savy
that unless the overall policy resime is
changed, the overal orisntation of tha
pol cy regime is changed. the price situa-
tion cannot be brought back to normalcy.
And in a countryv as bigr as ours, as t!ﬂe
Commerre Minister hlmsclf was  saving,
our greatest strength is our 90D million

people. Now, if we want to give thess
people their real strength, if by the
policing nf the Govermment we cnn create
a sense of identity amongst these 200 million
people. if we can inspire their cneness
with the country. we can face any peonle.
any force on this earth. Unfortunatelv.
the people are alienated becansz of the
policies of this Government whatever
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struggle we want to make. whatever ene
mizss we are thinking of fighting out, we
cannot do it with the kind of pohcxes
which this Government is pursuing. 1 have
il )vm;uny Yor tire dMuwsier of Civil Sup-
piies. Ife is Dbezing given a very unkind
tieatinent by his own colleagues. There-
tore, I would urge wupon the House to
adopt this Resolution and, at the same
tine, take certain concrete measures
through which we can really bring down
the prices which are soaring and give the
900 miliion men and women of this coun-
try their due share.

SHRI SURINDER KUMAR
(Punjab) Mr. Vice-Chairman, Sir, my

snior and  hon. colleague, I\Tr. Jagesh
Dtbll expressed satisfuction over this Re-
solution swhich has been brought in this
louse,  But I am oxiremelv amused that
this E;ind of a Resolution has come from
Shri Mathurji whose party has plaved a
jal .mc olc in contributing immensely to
the price rise in this country. I can prove
it. When the Congress party came to
power in 1991, the price rise was 1o the
tune of 17 per cent. The Congress party
promised to the people of this country
that they would bring down the prices. 1
will come to this question later.

Sir, his party is only interested in one
issue, fe. Avodhya, Many of my friends
have szid that the central reason for the
risz i prices is fall in production. Why
is there a fall in production? If one watch-
25 the fall-out of Ayodhya., one would

directly blame the BIP for the fall in pro-
duciion, increase in unemployment, decline
in tax coilection to the tune of Rs. 3,000
crores. This money could have bveen used
for the porposs of subsidv to maintain the
prlccs at thc PDS level. But it did not
Can anybody deny i1?  All the

=23 of this political party are geared
wards Avyodhya. There were communal
ots.  There were strikes. There were
Landhs and bomb-blasts. One city alone
Iost 2s. 3.000 crores of tax collection. Had
that tnx been collected, it would have been
used to maintain the prices at the PDS
tevel.  Fwven it there was an increase i
the procurement prices, subsidies could
have been increased. This is my charge.
Thot iawhy I am saying it is amusing that
this kind of a Resolution has come from
a party which has no concern for the peo-
nle of this country. They are heartless. It
is troubling me. I wish it had been
brought in by a Congress Member. »

I would like to give one more reason. It
ix not easy to forget that. If one looks at
the historizal trend in prices in this coun-
trv. ona will find that all along prices were
maintained. Whenever there was a mode-
rate increase in the prices, it wsas only
meant for the purpose cof increasing pro-
cotinn The verv fast that the Conoress
Government brought the Essential Commo-
dities Act goes to prove that we were con-
cerncd about the price rise. The Act was
brought in to keep the prices down so

SINGLA

=t
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that the poor people are not affected. 1
want to remind the House about the steep
increase in prices in 1977 when these pco-
ple came 10 power. In 1980, pecople
thought that if the Congress was brought
back to power, the prices would come
down and they did bring back Congress
to power. From 1977 to 1980, the inila
tion rate was twenty-four per cent. Similar
was ithe case when these people camsz to
power in 1989. So this is the reality.
Whernever they came to power, prices went
up. This shows that they did not care tor
tae poor. ‘They just do not bother about
them. Now they are just trying io shed
crocodile tears and have moved this Re-
solution to show the people that they are
concerned about them. ‘t'he prices were
brourht down 1 1992, The rate of infla-
tion was brought down to 6 per cenf. Re-
cenliy, prices have gone up and it is very
disturbing. The Government is taking a
iot of sSteps in the rignt direction, But we
still have reasons to feel concernsd. One
is the opposition to the new economic re-
forms. That is one of the reasons for the
increase in prices. Everybody who spoke
before me said that there is a need to
make more investments. ihere is a need
to increasc production. From whaie will
the investment come ? We have a large
deficit in our Budget. We do not have
funds to make new investments. The Gov-
ernment has been giving a lot of incentives
to the private sector so that they are en-
couraged to make investments. Wz nced
to make investments but we do not have
funds. For example, we need to import a
large number of petroleum products. The
choice that we have before us is either io
produce these products ai home or import
them. For producing them indizenousiy,
we will have to make new investmernts,
We will either have to provide more funds
or we will have to invite foreign compa-
nies to invest so as to explore oil
Only then prices can be brouzht down
My friends world oppose;  they  don't
want this. And we Jon’t have funds rro-
vided for it in the Budget. After all, you
have to import, And if you have to im-
port, you have really to go by the inter-
national prices of the petroleum products.
There is no other choice. And you have
very limited funds available in the Budret
iiself to subsidise the petroleum products
30 as to keep their prices low, So, you have
really to increase production, In the Bodgst
speech of mine, I did suggest one thing: vwhen
we have =2 large scale public sectorinvest-
ment in this country, which is 1o the tune of
Rs. 1.50,000 crores. while heeping control
over S1 per cent of the total investment,
the balance 49 per cent con be sold out,
This would fetch us something Jike Rs.
70.000 crores. Now this is the fund that
will be available with us and we don’t
lose control over the public sector units. This
amount of Rs. 70,000 crores amounts 1o
20 billion dollars which will, actually, be
our foreign exchange earnings. A lot ol
people, particularly, our Leftist friends.
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[ feel is that the money realised by way of
disinvesiment of shares should be utilised
for the expansion of industries. This is
all the more required because of the lack
of Budgelary support. So, if you can uti
lise this amount of 70,000 crores of rupecs,
available by disinvestment of shares of the
public sector undertakings, for the setting
up of more industries, you will have some-~
tiung like 10 to 12 per cent industrial
growih rate in the next. one-and-a-half
vears including the gestation period as
such. You can also build up your infra-
saucturs, Mr. IDesai, our hon. colleague,
who iy an experi in this, also would suggest
thet if you bring Rs. 30,000 crores in the
wer sector alone, you will find an im.
2 growth in the industrial sceae, in
production of your locomotives and so
This, would also raise your tax collec-
sariculuwsire aiso widl show signs of
iovement.  So,  with  increased  tax
Jlzction, we can, certainly, subsidise the
2ins production which means assist-
most poor peopie of the country.
v by my charge i ihat this Resolu-

SAPRS

tion has come from the wrong side; it
siranic noi have come from them. And,
us odicr speakers have poicted out, there

53 bzen, uniortusniately, a decline in sugar-
rroduction which has resulted in the
252¢ prices of sugar. 1 would recom.

hat ths  foodgrain items directly
sumied by common people should not
ilowed to be handled by the private
in international market. }
say tha! the import of such com-
should, preferal:ly, be handled by
the Government alone. There is a purpose
d tils and it is that this trade should
Lc monopolised. Actually, there is a
4 monopolisaiion in  various fields.
one arca. The other items are
. wheat, ete. It is very difficult to
1 :nd when all the political parties
are demanding higher procurement prices
for a variety of reasons. One reason was
inst 'y raising procurement prices of agri-
cultural products, there would be an incens
tive fo the farmers to produce more. It
is trus. A higher procurcment price does
i #n incenitve to the farmers to pro-
duce more. When you have allowed a large
dose of increase in the procurement prices,
it is inevitable that the issue prices 1o
PDS would increase. [ have already men-
tionad that you don’t have sufficient funds
avsilable with you to subsidise your PDS
system from your Budget. You are not
subsidising only the PDS from yowr
Budget, vou are subsidising a number of
other things. You are subsidising the
loss-making public sector units. For exam-
ple, the banking sector. The Budget of
the last vear provided for this Rs. 5,700
The Budeget of this year provided

CYrores.
funds to the tune of Rs. 5,000 crores.
Whare are we going to get these funds

from if we have to finance and make good
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the losses from the Budget ? While subsi-
dising things meant for the poor people is
understandable, subsidising inefficiency uand
corruption is not understandable. So, if
every item gets subsidised from the Budget,
the prices are bound to increase. Subsidise
unemployment. But those people in the
public sector who don’t have a job to
perform, have 10 be kept in because you
cannot throw them out, whether those
people are producing anything or not pro-
ducing anything, whether there is job-
creation in the public sector or not.
Job-creation is the most scandalous thing
in the public sector. I have the figures,
Mr. Vice-Chairman, Sir, about the job-
creation levels in the public sector and the
private szctor. I hope that most of the
Members would agree on _how job-creation
takes place in the public sector units.
Whether it is productive creation or un-
productive creation, it leads to no produc-
tion. Then, it is bound to result in price
rise. Whether this party runs the Govern-
ment or some other party runs the Gov-
ernment, you have to have a production
increase in this economy. So, my whole
point is, if we are all serious, as we repre-
sent the people’s interests most, let us come
together and fight the losses of resouices
in our economy, let us find out whether
the losses take place due to our inefficiency,
whether the losses of resources happen
because of corruption and whether the
losses of resources happen because of toots
that are happening. As I mentioned
earlier—Mr. Desai has also mentioned
about this—tax evasion—I am a member
of the Parlimentary Commitiee on Finance
—as informed by a well-known tax ad-
ministrator in one of our meetings, is
to us the tune of 100%. It is 100 per
cent tax evasion, which means the
country is losing something  like
Rs. 22,000 crores every year. This is his
estimate. And the estimate of people
outside the Government is probably
"Rs. 50,000 crores, which is a loss in taxes,
with the tax administration colluding with
the tax avoiders and tax evaders. If this
is the situation, how do you generate your
resources to feed India’s teeming
millions who are poor and who
cannot afford. The one point which 1
emphasise is that I am not for the existing
'}ob structure which is highly unproductive.

am saying that you create more jobs, you
create more productive systems in this
country. I give you an example from
Punjab, the State I come from. From
1980 to 1994, Mr. Vice-Chairman, Sir,—
this is an important point which I am men-
tipning—Punjab’s allocation of funds for
the power sector rose from 18 per cent to
64 per cent. We could have adopted like
Mr. N. T. Rama Rao, the subsidised
schemes of giving sarces and free rations.
But we did not want that. We wanted that
Iet the power be given to the people, the
-power which generates wealth in the
society. Tf peeple have power, they will
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generate wealth, they will generate income,
they will generate employment, and they
need not have to beg before the Govern-
ment. It was towards that end. So, if
you want India to move on productive lines
tomorrow, let every paise in the Budget
be invested, spent, not really in the way
in which the Staie Governments like West
Bengal and other States are doing—spend-
ing only in maintaining the unproductive
sysiems-—but spent in o wanner where it
generates income for the State, where it
gererates employment for the people of
that Siate. So, that is the lesson which
one can learn from Punjab if you really
want {0 go ahead. Then you can build
your industry, you can build your agricul-
ture. I have mentioned what I wanted to.
So, keep the prices permanently stabilised.
T hit is the first point which I wanted to
make.

Sir, the second thing is that there is a
need for vigilance. In the immediate
sense, § am talking about the profiteering
that takes place. The hoarders have a
tendency to hoard for profiteering and that
generates black money. So, that hoarding
tendency should be under check. You
have the Essential Commodities Act which
you can use. But it should be used, not
with some discretionary powers of the offi-
cers 1o collect some money, but for a very
clear-cut purpose.

Lastly, Sir, I want to suggest that the
new cconomic policies should move faster
and in a bolder way. And here a correc-
tion is needed so that the resource wastage
is minimised and new resources are gene-
raied which in turn create more produc-
tion. For this, I would like the whole
FHouse to make an addition to this Resolu-
tion that we support the new economic
policy to strengthen our production-base so
that the prices are permanently stabilised.
Thank you, Sir.

_SHRI S. MUTHU MANI (Tamil Nadu) :
Thank you for providing this opportunity
to me. I rise to support the Resolution
wioved by Mr. Mathur, urging the Govern-
ment to take immediate steps to bring
down the prices.

It is a matter of regret that the buying
power of a common man is an all-time
low and he is unable to buy even the essen-
tial commodities, necessary for one square
meal a (_iay. It is because the wages or
the earnings of a common man have in-
creased by fragments whereas the prices
of commodities have sky-rocketed. The
entire Opposition has beeén expressing its
concern over the matter for the last three
years but, as usual, the Centre has done
nothing serious to control the price rise.

Many hon. Members who spoke on this
Resolution pointed out the total failure of
the Congress Government to roll back the
prices in 100 days. But even after its



297 Resolution re. unprecedented
rise

miserable failure to -check price rise, the
Government speaks volumes about check-
ing inflation, balance of payments and
micro and macro economy. 1 would like
to ask, what is the use of these theories
when prices of even essential commodities
are rising everyday. I would like to ask the
hon. minister whether the Government has
taken any serious measures to find out as
to why the prices are rising. I say this
because the crops have been good and
even the procurement has been good. 1
can undersiand if there has been any short-
fall in production of foodgrains 1n the
country. But that is not so. 1 am happy
that unlike the Ministry of Finance, the
Ministry of Civil Supplies is frank in admit-
ting the fact, at least. The latest Annual
Report of the Ministry of Civil Supplies
observes that despite a record procurement
of wheat, rice and higher production of
edible oilseeds, prices continued to show a
rising trend during 1993 and 1994. The
report goes oa to cay that unlike in 1992-93,
1993-94 inflation vvas mearked by steep price
rise in respect of essential commodities of
mass consumption as compared to other
non-essential and manufactured goods.
This is what the Civil Supplies Ministry has
to say. But the Finance Minister is com-
placent in talkinz at length about foreign
exchange reserves and tackling of mﬂatlop.
I wish to ask a simple question. What is
the use of your foreign exchange reserves
and your ritualistic Budget if the essential
commodities are beyond the reach of the
common man ?

The iragedy of the country is, those in
power 2t the Centre forget that majority
of the peoplz in our country, particularly
those in the rural India, constantly strug-
gle to carn one square meal a day. They
have nothing to do with Budget and
balance of payments. They dont even
understand this. But the fact is that those
people who sweat and toil in the fields and
indusiriss are unable to buy food for them-
selves. While the prices of foodgrains
rule high in the market, the farmers don’t
get good pricc for their produce. Even
agricultural labourcrs are not well-paid.
It is the middlemen, the traders, who rule
the roost. They buy foodgrains at the time
of harvast at a low price, store it for some
time and dispose of at a very high price
when the demand increases. 1 say it with
full responsibility that the Government has
not taken any steps to check the operation
of such mafias who are the root cause of
price rise.

In 1993-94, among primary articles,
there was an unprecedented spurt in the
price index of vegetables. The cost of

vegatables went up by 109.7 per cent,
pulses by 21.8 per cent, oilteeds-—21.3 per
cent; rice—12.2 par cent; wheat—7.3 ‘per
cent; groundnut 0il-—37.9 per cent. But
unfertunately, the income, the wages, of the
eommorn man did not register even a mar-
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ginal increase. The price rice has actually

put him in a pathetic situation of starva-
tion.

I kiiow the sincere steps taken by the
hon. Miniser in making the public distribu-
tion system effective and easily reachable.
I also remember the promise made by the
hon. Prime Minister to reach the public
distribution system to every door. I do
not know how many doors have been
fortunate. But the fact is that a lot more
needs to be done if the people have to
really benefit from the public distribuiion
system. 1 say this because this is the only
system through which the poor could get
some foodgrains to make gruel, at least.

I'he Centre has to be very careful in
keeping the public distribution system acce!
sible to the pour. But contrary to this,
the Centre goes on increasing the prices of
commodities sold through the public distri-
bution system, from time to time. As a
consequence, when the State Governments
effect a price rise, the people turn angry
towards the State Governments because
they think that it is the State Governments
which have increased the prices.

Besides increasing the prices, the supply
of foodgrains to the public distribution
system has also been reduced. While the
foodgrains supply was 19.14 millioa tonnes
in 1992, jt fell sharply to 13.54 million
tonnes till October, 1993. This was not
because of any shortfall in production. On
the contrary, it was because. the Food
Ministry allowed the Food Corporation of
India to sell rice upto 1.5 million tonnes
and wheat wupto 3 million tonnes in the

(l)g;g market between January and October,

The procurement of rice for the Central
Pool during the 1992-93 marketing season
was 13.05 million tonnes as against- 10.25
million tonnes during the previous season.
Still, the Centre does not allocare enongh
rice to States, as demanded by them. For
example, Tamil Nadu has beem demand-
ing, at least, one lakh tonnes of rice to
meet its requirements under the public dis-
tribution system. But the Centre has
always allocated less. So also in the cHS@
of sugar allocation. If a State is ruled by
Opposition parties, the Centre becames
tight-fisted. This attitude must change. 1
take this opportunity to request ‘the - hon.
Minister of Civil Supplies to allocate more
rice and sugar from the Central Pool, as
demanded by our hon. Chief Minister.

. One feels a little relieved that the inac-
tive Centre has, at least, taken some deci-
sion on 18th April. It is learn that without
Just rejoicing over the 15 billion ‘dollars of
foreign _exchange reserves, the Government
has decided to -import sugar and edible oils.
But the decision of Government re arding
the other essential items like rice and wheat
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Is not encouraging. According to reports,
the Government proposes to intervene on

the basis of the record foodgrain stocks
with  the official agenices and also
through open market sales by the Food

Corporation of India and other State Gov-
ernment agencies. But this is not enough.
‘The Centre would have to meet the demand
of the States as regards essential commodi-
ties, to sec that the people, the working
class, get, at least, the essential items for
their livelihood. There should not be any
gap between the demand and supply from
the Central Pool to the various States.

Before I conclude, I would urge upon the
hon. Minister to prevail upon the Govern-
ment to take steps on a war-footing, to
check the rising prices immediately. Thsy
should roll back the prices, as promi.ed in
their election manifesto. If the Govern-
ment fails to save the people from this
unprecedented situation of soaring prices,
the people of the country would teach a
befitting lesson at the approrpriate time.

With these words, I support the Resolu-
tion.

Thank you.

=it werEEA AW (faEre) o gwawers
Adza, st aF wETewia A e afg w
g § 9g OF Agd & AT TAA F 7T Araq ¥
g ™At & 1 el wen o F {hEl § Sy g
Ay W, W AT I FFY E g ey wa Y
QT | ¥ FEX § FeNTT TGTHT 1 AITHT IqIRA
a1 F fHET T 7 FonEd I F A g
Fw wm KT guea gwgT 0T 1 5w
wfs ganed " F fqw St e § gawt
T &% v W ¥ gad frge 9 sfeax
wF R qOAT &Y g2 &1 dEx & femai o«
ITEA AT | T IAFT @Wrw IX § war ?
stre fiz guAia 3 waifas f&@Ra @ @@ &9
o gt fral #Y @R 52 &7, wAT § Adl
famstt & ), FEI & JeWEAA WIS | XE@Y
¥l Jenad @@ ¥ ? SemEd @y & fae
w1 3w IA IS |

wat aF NEE-OTw T FOS & A7 qTr|-
e 9T Graw ¥ faar s, [ gfe 9
fagam €7 fogr AT ! Fq ggar 5w g Fr
T WE Bl AT AW FW § ST ATE
% awz 71 gulonw gz § fF waredita
#, sFgas Sl FY Frad g3 STy
w2 ¥ &z ¥ gafonw §@F & ¢ 1 g Ay
§ fr stiw w12 @7 A9T AW WA DY ) W
few T @mEA R F IENIF T AW
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FL AW FATT F ITHT A AT A & I7F 0w
U frifea wifog, @t @rw g¢ afews fefeg-
sqoe faeew ¥ o ffsrg 1 snedr afsns
fefgemm fawew #1 watar =1 fr & 1 a1
Hqa & fF awz I fIF ¥ qF stwa R
e A1 FFA a3 Y afeAsF fefigegua fowen &
I A § FAY-—AE, AAA, AT TAST FrAF
W § AT T HF el W wrwat Y AIR |
W 9g A F@ & fF uwmotfiowmEo ¥
mHEt ¥ wEw, G woar it 9ot § i
w5 F6T 9% Rgema F MmN mwgd w7
T e F gy FT Y § 1 o9 oo,
sfgfag asewr 9% 9@ § @ T FIGAH
frreem # Y, Ew, AF F0 FHA qos F @
a0t qEi & 7 {g3FMs € Sl SqF 5g SAw
IrEdi &, @FC g ATar o7 wvHd 0 @ #
4w § frawr fagifea sm o e adgar A
& gar & wfad, faati ¥ 9% foon v
st WEN AR AET FomETRIr TS
"W F1 g Fg faear § gwfag fv s
qifsz ¥ G 7t § w3 wfea faaer @
TEY § Ag i g | AT wT wiww w& & A
AT w1 AT WP wrad Tra-afer 93¢
FAr sr Y & 1 xaF fag sy @l
ATERE &, WHIE TEQ W wel 1 gm faa
oW mE A FF Frov g 1 A wwar g
T W H ST I g9 F FETraL sdeaeny
FOH FEIE 1 g8 WO A9 § Sy 97
g FIH o7 F T & gAGFGL qF d@ § oI
T F & fam o9 wEw 47 Ag) Isra ¥ 7
T FAT EIA TSN [T FA ATTRT AFANT
= & faw durr g AfET o Sa¥r e
g, oMY ST HIX AT § T AU WEA
gEF g 1 ML TA FIT @A a1 AT FTA B
T AFW HE A TS

dd =Sy St W ®r wgdt g fF S e
wrsn fa@ §, =5z =T &, 193 faars goeit
J A @ T g & AR I 9T oAw g
LG

ST IF ¥ wAES THY FEA AT S AT
&, it St At FEEy wAT sOX ¥ oA JEY
fgraa ¥ @rg Sresma ¥ @AM 97 R,
37 = snafal & faas 39 gres # faars
T T F HIF ISATAZT & 7 gF AT
g1 & 5 ¥ Sy garsy TAQe aer &, S <o
%) ®rEd gera §, SAd f@ds Far s H§Ey
wdfr F ¥ fag T X § S e
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FETr § o Ay gera ¥ ? Awe T T A
S A i gv Fraaw T ST g o
wafad & sroey gena a7 wam g g e
& [WME, sArE-Hiwicad F fadw £ GO
I sy wEnsE, AT %1 et g gqtafa
aenels fgd ot TF fame wdmE v
wifgh mify ag i anad FH F7F, Gow FUF
Wi AT Y T § I ATA wAdr B A
¥ gt faerdr o ®9% st FIRA T aIA ¥
BT w1 @

wft Teg ¥ Arferam o Frad sy agr €
v Fgy § v feamw e s@im g s
Faw Forw o wlendr gewr T AT ¥ 1 AT
1T Fi BN AT I ¥ AT ITF T FUA A
T I §, 70, otfae @ W1 miT fEX & fw g
IET AT OAET & | T AT €F FIA A
AT TFT ITNEA FH1 A8y & 7 fHETar wy
qEr WAl 7 @w 2T, oA AFT A IR
v § g @ ¥y dg TR A W
waw WY wiw v IenIw T9T aHT § ). Al
wWind HT AENT AT AT qEHIy & orfed, g
d s fggeary F famiat w1 O aga Afeady
W 7, Agload 3§ ¥, wag I 9, g o7 ooy
gz #3 & 1 g wE & 0F qwaw ¥ sna
¥y o age ¥ amt &1 @ @ v 99w
wieh T femray wiwr A 1 A s @
fr grarer 1 g @Y ) AT s QST 1 99
*1E Teed & O S@F &0 AY g F qHEr 41T )
T A 7wt Ay fear W@ ¥ 5 oaT 78 9T
gaatar & sraw ar fgegenT &1 fray oWk
ANZL TIHERT F FHAT (DG qOFF FM,
G T FRATET, IV FWEy ? fggena F
fema T werge fgrgeam #r B an‘“r AT
oiFx &1 F aw anF &, fond &, Tw T @Ew
T & THd & ) f—rn%wq'tawaﬂ-caw
FRH AV, g0 9T 47 fre & «nr agtoeny
g7 & T ¥ gz fgma Y oo ? AR fgaw 93
a1 7 98, qF MT qedr A & ¢ AAqr ¥ f7a H,
aw ¥ fga ¥ waw Faw 3o Tl | @@ wEng
M ¥ gAY F, A WA AHE
g smxy fegfy widi & o a7 ¥r &, a9
CEFT FADort W EY § 1 gw AR oy ae
wA-wfafifs & 1 a7 welr § g wAT A Lt
gw @ Wy Tow gIew & | gH giEwnd ey
g% & =g wsr wma ) AlpT At H gwrd
@ Sty wAdl &, WY et sTT fredane
g AF gragd a7 &7 ag gEAwEnRT Sy
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sH€ ¥ Sa feafa #n & ? wafae ¥y
FivE faAaw I qEX & PR e W e
T geq fAgan & T gF I ST I M
HEL HUN | AT WY AEH XA X ATHTC AV
wder &, T a3 ot W T A IR )
FOER 1 ET & T AT WY ORI T | Ay
7g amewfa & gemafs W omT ¥ .y
Bq o siw wAdl, AgAd ¥ TIY AR K
Ry g

Fawr sravas id G faw oy & agt
aF 5 Tren QIO T g wer W
ot & A T T AT AGT & TN, I
wrad qgde IH o W | o mFT ¥ wdwy
g IR qa1 2 | F w9 aF aiZa @ g )
sivdr ey feddadr ¥ % =g @Y it &
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¥ ¥ AR ¥ s F SweEEl &7 9%
mimt Bt g v & g Ff waT 9y
-qEwy frmow grd Afaw FAE  aEEl sl —
S A WA ST AT AR WS-y
& ax Al waE o qandr Al e
wa F1 swra TwEsr FX i wegae # ot A,
o) wiafas saeas aegsl 7 qFEFa qat
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e feafa war & ? oo argewy fafrel e
fafawr acmest & siw . ¥ &, FO My
zrg fafaed e B3¢ F saw@ s oond
To wWigesw fafdedy ws d0frag & siEda
1 Y &, Sy FAfaT W W w9 ;g fady
B ¥ Al ¥ Sedw HA & a7 Ag wE QA
g 5 gg e are Sifaaw o wwen &
T ST g FegAR NeFAT F o wreew fefgwe,
fedisrarar oty @ afad 1§ o A T @d
¥ It § ar 9 Tw [@ w1 IserE fwaAT
Mna § 1 OF [E gIedwd R F owF I
adr & o Sa¥ |3 FreAwed ot gE wfead
o e W frdan s § @1 gEd N Fr
Frdan st 3Afaw snfs & Foefogae #7 aiF
TFia stdr & O Fg AT FowET ¥ odST aWgs
B\ T FAw ¥ ag T o g fwoanw
T wY A Fadig &7 § gm sqgfag onfy
AT SAastfa & arat €, fFdT aF F o
A N v Fga g wETME w7 W g, wial ¥,
gst ¥, el #, 99%F &fF wadim ¥ g
Flfes Sumeg ot & T W & 1 a1y
g 3T & {F og &Y M aieig a6 et &
Fafaq 7 Sy sraede @, W feedopam &
AR Sus1 S fagma § g el oiw
Faeam AP & | G W o G ¥ q F
e §, oA wFH F WL A ondfy §, o7 AAaw

T WY F oandr ¥ ... (sEmTY)
5.00 P.M,
THE = VICE-CHAIRMAN  (SYED

SIBTEY RAZI) : Mr. Pachouri, the time
of the Private Members Bill is over. We
will take up other Legislative Business.
You will continue when the House takes
up this subject again.

Now, we take Government
Legislative Buysiness.

up the

THE MANIPUR PANCHAYATI RAJ
BILL, 1994

THE MINISTER OF STATE IN THE
MINISTRY OF RURAL DEVELOP-.
MENT (DEPARTMENT OF RURAL
DEVELOPMENT) (SHRI RAMBSHWAR
THAKUR) : Sir, I beg to move :

That the Bill to provide for the
constitution and organisation . - of
Panchayats as units of local self-Govero-
ment in the rural areas of Manipur angd'
€or matters connected therewith and

wcidental thereto, as passed by the Lok
abha, be taken into consideration.



